
THE GAUH HIGH COURT AT UWAHATI
(HIGH COURT OF ASSAI4, NAGALAND, I\4IZORAM AND ARUNACHAL PRADESH)

NO. HC. Vrr-129/ 2006l9O4lA

From Shri Saptarshi Garg,

It. Registrar (V gilance),

Gauhatr Hrgh Court,

Guwahati.

To,

Shri Naim uddin Ahmed,

District & Sessions Judge,

Baksa. 2? lanuary,2023Dated Guwahati, the

Station leave permission,

A

Sub:

Ref:- Your letter No. DllBAKl2023l433 dated 25.01.2023.

Sir,

With reference to the above, I an'r d rected to nform you that you

have been granted station leave permission, with the official vehicle, at

own cost, from the evening of 27.01.2023, till the morning of

30.01.2023. Further, the next senior most ludicial oFficer at the station would

remaln in charge oF your Court and orlce n your abscncc.

Memo NO. HC. VII-129l2OOGl9OSl A,

Copy to:

Yours faithfully,

sal^

JT. REGISTRAR (VIGILANCE]

datedZl -o t, ?)L2

t. )f' e Prolec[ Ivlanager, Gauhatr High Court.


